
15.03.2007 

' \ OA No. 242/2005 
..t' 

Mr. P.N. Jatti, Counsel for applicant. 
Mr. V.S. Gurjar, Counsel for respondents. 

Heard the learned counsel for the parties. . • ~ 
. _ . \ Learned counsel for the applicant seeks permission to withdraw the' 1 
\ \ . OA'. ·Pennission granted. -- __ ..,t· 

\ t \ • (. 

The OA is dispos~d of as having been withdrawn. 
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